
FORM A

PuELIc ANNoU:ICTMENT

(Under Regulation 6 of the lnsolvency and Bankruptcy Board of lndia (lnsolvency Resolution Process for Corporate

Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SRIJAN REALTY PRIVATE LIMITED

Names of tnsolvency Professionals identified to

act as Authorised Representative of creditors in a

class Three names for each class

1

2

3

(a) Relevant Forms and
(b) Details of authorized representatives

are available at:

'/!ie: link: https://ibbi.gov.in/home/downloads
i',r r':ical Address:.......

Notice is hereby given that the National Comp3ny :a/r fribr.nal hls ordereJ the commencement of a corporate

insolvency resolution process of the SRIJAN REATTY PRIVATE LIMITED on 2510512022

The creditors of sRtJAN REATTY PRTVATE uMlTED, are hereby called upon to submit their claims with proof on or

betore 08/06/2Q72 to the interim resolution professional at tha address mentioned against entry No. l'0.

The financial creditors shall submit their claims with proof by elsctronic means only. All other creditors may submit

the claims with proof in person, by post or by electronic mearrs.

A financial creditor belonging to a class, as listed ad;rn-.i t:'r.,,:.ntrv llo. L2, shall indicate its choice of authorised

representative from among the three insolvency prr,i:f::r,lils listed against entry No.13 to act as authorised

representative of the class Ispecify class] in Forrfl CA.

Submission of false or misleading proofs of clairi sllall altl;(r;, ,lalties.

sH
oaret 2510512022

Place: Kolkata CA Ma h lai

iEBi/rPA-001/rP-P00 82l2Or7 -2018/1.1.023
'i(

+

P{

RELEvaNT PARTtcul-ARs

SRUAN REALTY PRIVATE LIMIIEDName of corporate debtor1

79103119962 Date of incorporation of corporate debtor

RoC Kolkata3 Authority under which corporate debtor is

incorporated / registered

4 corporate ldentity No. / Limited Liability

ldentification No. of corporate debtor

Address of the registered office and principal

office (if any) of corporate debtor

u51909W81996PTC078214

36/1A ELG|N RD KOLKATA WB 700020 lN

2s1c5120226 lnsolvencl commencement date in respect of

corporate debtor
Estimated date of
resolution process

2r/fi12022closure of insolvency7

Name and registration number of the insolvency

professional acting as interim resolution
professional

Mr- Manish Jain

Registration No.:

2018/11023
r B8r/r PA-001/rP-P0os82 I 20 t7 -

8

10

11

.cA Manlsh Jaln

Manish Mahavir & Co.

2B,Grnnt Lane , Room No.303, 3'd floor, Bajrang Kunj,

Kolkard-700012.

CA Manish Jain

llarish Mahavir & co.

2BiGrant rane , Room No.303, 3'd floor, BairanS Kunj,

Kolkata-700012.

cirp.srUanrealty@gmail.com

?022Last date for submission of claims

manishmaha virfdamail,com

hma ha r,ir

08/

ma

983C24irb54/ 8 58 2806227

Address and e-mail of the interim resolution

professional, as registered with the Board

e-mail to be used for
with the interim resolut:on

Address and

correspondence
professional

Nil12 Classes of creditors, if any, under clause (b) of
sub-section (64) of section 21, ascertained by the

interim resolution rofessional

74

1?-1?/11023

lBBl/lP,\'001/
tl-1i,0582/

D. Gr,,,,r L.err,-., Room No.3O3, 3'd floor Bajrang Kunj

Kolkata-700012

9.

13.


